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GUWAHATI BENCH
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CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH, GUWAHATI :

0O.A. No. 278 of 2009

DATE OF DECISION: THIS, THE 24™ DAY OF DECEMBER, 2009. .

THE HON'BLE MR MADAN KUMAR CHATURVEDI, MEMBER (A)

Smti Indrani Bhattacharjee

MES/A-14272915 - N

Lower Division Clerk

Office of Garrison Engineer

Military Engineering Service

P.O.- Arunachal, Dist - Cachar o

Pin - 788025, Assam. ...Applicant

By Advocate: Mr. M. Chanda
-Versus-

1. The Union of India
represented by Secretary to the
Ministry of Defencs
South Block, New Delhi - 110001.

2. Commander in Chief
Headquarter of Ministry of Defence (Army)
Kashmir Housse

Rajaji Marg, New Delhi - 110011.

3. Director General Signals, Signal 4C
Army Headquarter, DHQ
P.O.- New Delhi - 110011.

4. Chief Engineer
HQ Eastern Command
Fort William, Kolkata —~ 700021.

5. Chief Signal Officer
Signal Records
Post Bag - 05, Jabalpur - 482001.

6. The Garrison Engineer

Station Headquarter
Masimpur, Cachar - 788025.

7. The Chief Controller of Defence Accounts

Udayan Vihar, Narangi, Guwahati -~ 781171. ...Respondents
By Advocate: Ms. Usha Das, Addl. CGSC. y
Z/Em
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ORDER (ORAL)

MADAN KUMAR CHATURVEDL.MEMBER(A}:

At the outset, Mr. M.Chanda, learned counsel for the
Applicant has submitted that the Applicant made a representation on
15.7.2009, for reverting her, transfer order to Signals as CSBO
Grade-II in the scale of pay of Rs.5000-150-8000/- from MES, or to
continue service in MES in the scale of pay of Rs. 5000-150-8000 in
PB 2 in the grade pay of Rs.4200 with necessary grade protection. It
was further submitted that as there exist clear v’acanc‘y of CSBO in
Signals under Station Headquarter, Masimpur, as such Applicant be

considered for this vacancy, and Respondents be directed to dispose

of her representation at the earliest.

I have heard Mr.M.Chanda, learned counsel for the
Applicant and Ms.U.Das, learned Addl. Standing Counsel for the
Respondents. Héving heard both the parties, I direct the Respondents

to expedite the disposal of representation dated 15.07.2009 within

‘two months from the date of receipt of this order.

O.A. stands disposed of accordingly.

- (MAD jMAR CHATURVEDI)
| ADMINISTRATIVE MEMBER
LM
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| Guwahati Berich
IN THE CENTRAL ADMINISTRATIVE TRIBI;INAIZIE:’;T& RS

GUWAHATI BENCH: GUWAHATI
(An application under Section 19 of the Administrative Tribunals Act, 1985)

O. A. No. é 70 /2009

Smti Indrani Bhattacharjee
‘ -Vs- .
Union of India and Others.

SYNOPSIS OF THE APPLICATION

Applicant is working .as LDC in the office of Garrison Engineer, Military
Engineering Service, Masimpur, Cachar, Assam. While working as Civilian Switch
Board Operator (for short CSBO) in the office of the Station Headquarter, Shillong
she applied for transfer and posting at Masipur due to her family problems. Since
there was no vacancy of CSBO under G.E, Silchar to accommodate the applicant,
as such she was transferred and posted to the office of GE, Silchar (MES) as LDC
on 12.09.2005 with pay protection. Applicant approached this Hon’ble Tribunal
through O.A No. 315/2007 praying for grant of time bound promotion in the scale
of pay of Rs. 5,000-8,000/- w.e.f. 13.08.2002 with arrear of salaries. Said O.A was
disposed of on 09.01.2008 with the direction to the respondents to consider

grievances of the applicant and grant her necessary relief as due and admissible
under the rules. Accordingly, Ministry of Defence vide letter dated 12.08.2008
granted pay scales of Rs. 5000-8000/- to the applicant from the date of completion
of her 16 years of continuous of service with all consequential monetary benefits.
However, the GE, Silchar vide his pay fixation dated 25.03.09 has fixed the pay of
the applicant in the post of LDC as Rs. 4590 (revised Rs. 8540 + Grade pay of Rs.
1900/-). Being aggrieved with her fixation of pay, applicant submitted a
representation on 15.07.2009 to the respondent No. 2 stating therein that her basic
pay stands to Rs. 5450/- before joining as LDC in MES. Therefore, the applicant
has prayed before the respondent No. 2 either to revert her to signals as CSBO
Gad II in the scale of pay of Rs. 5000-8000 (pre-revised) or to continue her service
in MES in the scale of pay of Rs. 5000-8000 in PB 2 in the grade pay of Rs. 4200
with necessary grade protection. It is to be stated here that applicant in her

representation dated 25.07.09 categorically stated that there is a clear vacancy of
© CSBO exists in Masimpur Signal under Station Headquarter, Masimpur where she
may be adjusted. But to no result. Hence this Ongﬁai 'Application.
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Applicant was initially appointed as CSBO in Military Telephone
Exchange w.e.f. 13.08.1986.

Applicant’s service was regularized as CSBO Gde Il w.e.f. 21.02.1994.

Applicant is entitled to the scale of pay of Rs. 5,000-8,000/- w.e.f.
13.08.02 in terms of letter dated 27.02.04 after completion of 16 years
of service.

Govt. of India, Ministry of Defence granted pay scales of CSBO Gde-
II as Rs. 32004900 and CSBO Gde- I as Rs. 5000-8000 w.e.f.
01.01.1996 after completion of 16 years of service. (Annexure- 1)

Applicant was transferred and posted to the office of GE, Silchar

(MES) as LDC (scale of pay of Rs. 3050-4590) from the post of CSBO

(Rs. 3200-85-4900). (Annexure- 2)

Applicant approached the Hon'ble Tribunal through OA No.

315/2007 for grant of time bound promotion to the scale of pay of Rs.

5,000-8,000/ - w.e.f. 13.08.2002 in terms of the letter dated 27.02.2004.

O.A No. 315/2002 was disposed of with the direction to the

respondents to consider grievances of the applicant and grant her
necessary relief as due and admissible under the rules.
(Annexure- 3)

Govt. of India, Ministry of Defence granted pay scales of Rs. 5000-
8000/ - to the applicant from the date of completion of her 16 years of

continuous of service with all consequential monetary benefits.
(Annexure- 4)

Respondent No. 5 issued necessary order granﬁng scale of pay of Rs.
5000-8000/ - to the applicant. (Annexure- 5)

Applicant was granted scale of pay of Rs. 5000-150-8000 w.e.f.
13.08.2002. - (Annexure- 6)

Administrative Commandant, 101 Area, Station Cell fixed basic pay
of the applicant at Rs. 5450/~ w.e.f 1st August, 2005. (Annexure-7)

Applicant submitted a representation for fixation of her basic pay as
Rs. 5600/- while implementing the sixth pay commission
recommendation. (Annexure- 8)

Respondent No. 6 intimated the applicant that her pay fixation shall
be undertaken in terms of Para 6 (d) of the letter dated 12.09.2005.
(Annexure- 9)
GE, Silchar vide his pay fixation dated 25.03.2009 has fixed the pay
of the applicant in the post of LDC as Rs. 4590 (revised Rs. 8540 +
Grade pay of Rs. 1900/-). (Annexure- 10)

T Eraty ‘
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24.08.2009- Respondent No. 7 intimated that pay of the applicant may be fixed in" . =¥ “QTa’

the scale of pay of Rs. 5200-20200 (PB-I) with grade pay~0f Rs. -
1900.00. (Annexure- 11)

15.07.2009- Applicant submitted representation to the respondent No. 2 stating

that she has been granted time bound promotion in the scale of pay
of Rs. 5000-150-8000 vide letter dated 12.08.2008, as such her basic
pay should have been Rs. 14340 in the pay band of Rs. 10140/ - with
grade pay of Rs. 4200/-. Therefore she has prayed that she may be
adjusted against a clear vacancy of CSBO exists in Masimpur Signal

under Station Headquarter, Masimpur. (Annexure- 12)
25.07.2009/22.08.09- Representation dated 15.07.09 was forwarded to the
higher authorities. But to no result. (Annexure- 13, 14)
PRAYERS

That the Hon’ble Tribunal be pleased to direct the respondents to grant of
scale of pay of Rs. 5,000-8,000 (pre-revised) and to re-fix pay of the
applicant in the pay band of Rs. 9300-34800 (PB-2) with corresponding
grade pay of Rs. 4200 in compliance with the scale granted to her vide
Ministry’s letter dated 12.08.08 or to adjust her against the existing vacancy
of CSBO in Masimpur Signal under Station Headquarter, Masimpur to
protect the right and interest and scale of pay of the applicant.

Costs of the application.

Any other relief (s) to which the applicant is entitled as the Hon'ble
Tribunal may deem fit and proper.

Interim order prayed for:

During pendency of the application, the applicant prays for the following
interim relief: -

That the Hon'ble Tribunal be pleased to direct the respondents that the
pendency of this application shall not be a bar for the respondents for

consideration of the case of the applicant for providing relief as prayed for.

e =
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH: GUWAHATI

Title of the case . O.A.No. XAE o009

Smti Indrani Bhattacharjee : Applicant:

-Versus-
Union of India & Ors. : Respondents.
Sl. No. | Annexure 3 Particulars
1. -— Application
2. — Verification
3. 1 Copy of the order dated 27.02.04
4, 2 Copy of the order dated 12.09.2005
5. "3 Copy of the judgment and order dated| 20-22
09.01.2008 in OA No. 315/2007
6. 4 Copy of the letter dated 12.08.2008 23-24
7. 5 Copy of the letter dated 25.08.2008 25-27
8. 6 Copy of the Part II order dated 30.09.2008 -28-
9. 7 Copy of the Part II order dated 10.12.2008 -29-
10. 8 Copy of the representation dated 02.01.2009 30-31
11. 9 Copy of the letter dated 24.01.09 -32-
12. 10 Copy of the statement of pay fixation dated | ~ 33-35
25.03.2009
13. 11 Copy of the letter dated 24.08.09 -36~
14. 12 Copy of the representation dated 15.07.09 37-39
15. 13 Copy of the forwarding letter dated 25.07.09 40-
16. 14 Copy of the forwarding letter dated 22.08.09 41-
The Petitioner
Through: ~
Date: 23.12.09 ) hiC



23.19.09

Through: -0 Dudin,
Advocate 7

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH: GUWAHATI
(An application under Section 19 of the Administrative Tribunals Act, 1985)

O.A No. RAE  pooo

BETWEEN:

Smti Indrani Bhattacharjee

- MES/ A-14272915-N,

Lower Division Clerk,

Office of Garrison Engineer,
Military Engineering Service,
P.O- Atiinhachal, Dist- Cachat,
Pin- 788025, Assam.

-AND-
1. The Union of India,

Represented by Secretary to the
Government of India,

Ministry of Defence,

South Block, New Delhi- 110001.

2. Commander in Chief,

' Headquarter of Ministry of Defence (Army),
Kashmir House,
Rajaji Marg, New Delhi- 110011.

3. Director General Signals, Signal 4 C
Army Headquarter, DHQ PO, New Delhi- 110011.

4. Chief Engineer,
HQ Eastern Command,
Fort William, Kolkata- 700021.

5 Chief Signal Officer;
Signal Records,
Post Bag- 05, Jabalpur- 482001.

6. The Garrison Engineer,
Station Headquarter,
Masimpur, Cachar- 788025.

7. The Chief Controller of Defence Accounts,
- Udayan Vihar, Narangi, Guwahati- 781171.

........ Respondents.
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Particulars of the order (s).against which this application is made: 3.2~

This application is made not against any particular order but praying for a
direction upon the respondents to grant of scale of pay of Rs. 5,000-8,000
(pre-revised) and to re-fix pay of the applicant in the pay band of Rs. 9300-
34800 (PB-2) with corresponding grade pay of Rs. 4200 in compliance with
the scale granted to her vide Ministry’s letter dated 12.08.2008 or to adjust
her against the existing vacancy of CSBO in Masimpur Signal under Station

' Headquarter, Masimpur.

Jurisdiction of the Tribunal:

The applicant declares that the subject matter of this application is well
within the jurisdiction of this Hon'ble Tribunal.

Limitation:

The applicant further declares that this application is filed within the
limitation prescribed under Section- 21 of the Administrative Tribunals Act’
1985.

Facts of the case:

That the applicant is a citizen of India and as such she is entitled to all the
rights, protections and privileges as guaranteed under the Constitution of

India.

That your applicant was initially appointed as Civilian Switch Board
Operator (for short CSBO) in Military Telephone Exchange w.e.f. 13.08.1986
on temporary basis in the Station Headquarter, Masimpur, Silchar.
Subsequently her service was regularized as CSBO Gde Il w.ef. 21:02.1994
and she was transferred to Station Headquarter, Shillong HQ 101 Area on
July, 1995.

That it is stated that Govt. of India, Ministry of Defence vide letter bearing
No. B/44572/Balraj/Sigs 4 (c)/92/CC/D (QS) dated 27.02.2004 granted
three pay scales of telephone operator w.e.f. 01.01.1996 as follows:



(@) CSBO Gde-1I -Rs. 3200-4900 | .
| , g
(b)  CSBO Gde-1 _Rs.5000-8000 .  uwehati B
' _ﬂ,,,.l.‘-—f ;1‘\ -
. R T

-

In terms of the letter dated 27.02.04 applicant\iS'eﬁfi_t’lE* to the scale
of pay of Rs. 5,000-8,000/- w.e.f. 13.08.2002 in terms of the time bound
promotion scheme after completion of 16 years of service, but the same was

denied to her.

Copy of the order dated 27.02.04 is enclosed hetewith and

marked as Annexure-1.

44 That the applicant while working as CSBO in the office of the Station
Headquarter, Shillong HQ 101 Area she applied for transfer and posting at
Masipur in the district of Cachar, Assam due to family problems. However,
since there was né vacancy of CSBO under Garrison Engineer, Silchar to
accommodate the applicant, as such she was transferred and posted to the
office of GF, Silchar (MES) as Lower Division Clerk (LDC) vide Headquarter
letter bearing No. 15984/Sep/1/2005/MP-4 (Civ) (b) dated 12.09.2005. It is
relevant to mention here that in the transfer and posting order dated

12.09.2005 in para (b) it has been stated as follows:

“(b) In case where posting/transfer in ) involves change in
trade/grade, the service rendered in the ptevious post will be treated
as contiiiious. In such case the pay of the individual will be fixed in
the new pay scale at the stage equal to the pay drawn in the old pay
scale or if thete is no such stage, ét the stage next below that pay, the
difference being treated as persona pay to be absorbed n the next
increment. The service rendered on the pay last drawn in the old pay

scale will count towards the next increment in the new pay scale.”

Again in para (c) of the order dated 12.09.2005 it has stated as follows:
“(c) In case where posting/transfer involves reduction in the
_grade/trade the pay of the individual will be fixed by giving the

benefit of completed years of service rendered in the previous post.”

It is relevant to mention here that applicant was working as CSBO in

the scale of pay of Rs. 3200-85-4900, however, she joined to the post of LDC

ﬁmﬂraq/u‘» @‘Z\A'QQ\CAAAJ:&Q



in the scale of pay of Rs. 3050-75-3950-80-4590. Be it stated that after joining
as LDC in the office of the GE, Silchar pay of the applicant was fixed as
Basic pay Rs. 4030 + Personal Pay Rs. 20/- = Rs. 4050/ -.

Copy of the order dated 12.09.2005 is enclosed herewith and

marked as Annexure- 2.

45  That your applicant finding no response from the authority regarding grant
of time bound promotion to the scale of pay of Rs. 5,000-8,000/- w.ef.
13.08.2002 in terms of the letter dated 27.02.2004, approached the Hon’ble
Tribunal through OA No. 315/2007. In the O.A No. 315/2007 applicant
prayed for grant of Rs. 5,000-8,000/- w.e.f. 13.08.2002 in terms of letter
dated 27.02.2004 with arrear of salaries. However, the said O.A was
disposed of on 09.01.2008 with the direction to the respondents to consider

grievances of the applicant and grant her necessary relief as due and

dmissible under the rules.

Copy of the order dated 09.01.2008 is enclosed herewith and

marked as Annexure- 3.

it is stated that the Govt. of India, Ministry of Defence vide letter
bearing No. B/44572/TBP/Sigs 4 (c)/334 dated 12.08.2008 granted pay
scales of Rs. 5000-8000/ - to the applicant along with others from the date of
completion of her 16 years of continuous of service with all consequential

monetary benefits.

Copy of the letter dated 12.08.2008 is enclosed herewith and

marked as Annexure- 4.

4.7 That the respondent No. 5 vide letter bearing No. 3669/CA-6/TBP/SP/64
dated 25.08.2008 granted Time Bound Promotion to the concerned CSBOs
including the applicant in the scale of pay of Rs. 5000-8000/- with effect from
the date of continuous service from their initial appointment with all
consequential monetary benefits. Accordingly, vide Part II Order No.
09/CSBO/2008 dated 30.09.2008 applicant was granted scale of pay of Rs.
5000-150-8000 w.e.f. 13.08.2002 i.e. on completion of her 16 years of service.

Ondtrand.  Blallaclopje.
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Copy of the letter dated 25.08.2008 and Part II order dated
30.09.2008 are enclosed herewith and marked as Annexure~5

and 6 respectively.

‘T'hat the Administrative Commandant, 101 Area, Station Cell vide his Part
I Order No. 11/CSBO/2008 dated 10.12.2008 granted revised scale to the
applicant under time bound promotion scheme in the pay scale of Rs. 5000-
150-8000 w.e.f 13 Aug 2002 after completion of 16 vears of service and basic
pay of the applicant has been fixed at Rs. 5450/- w.e.f 1st August, 2005. It is
relevant to mention here that applicant was transferred to the post of LDC
from the post of CSBO vide order dated 12.09.2005, as such at the time of
her transfer to the post of LDC scale of pav of the applicant ought to have
been fixed with reference to the scale of Rs. 5450 but the scale of pay of the
applicant has been fixed to the post of LDC as Basic pay Rs. 4030 + Personal
Pay Rs. 20/- = Rs. 4050/-. However, applicant is entitled to re-fixed her

\ ‘{ﬁBaSlc pay Rs. 4590 + Rs. 860/ (nersonal Dav) = Rs. 5450/ w.e.f. 12.09.2005

ih terms of clause (d) of order dated 12.09.2005.

\ Copy of the Part Il order dated 10.12.2008 is enclosed

herewith and marked as Annexure- 7.

That your applicant submitted a represeﬁtatioﬁ on 02.01.2009 addressed to
the GE, Silchar stating therein that she was being paid in the basic pav of Rs.
4050/- on Oct, 2005 (after joining 'present post), however she has been
granted Rs. 5450/ - in the revised pay scale under the time bound promotion
on completion of 16 years of services. Therefore, the applicant prayed for
fixation of her basic pay according to the basic of Rs. 5600/- on 01.01.2006

while implementing the sixth pay commission recommendation.

Copy ot the representation dated 02.01.2009 is enclosed

herewith and marked as Annexure- 8.

That the respondent No. 6 vide his letter dated 24.01.2009 intimated the
applicant that her pay fixation shall be undertaken in terms of Para 6 (d) of

the AG Branch Army HQ letter dated 12.09.2005.

Srodoans Baalle c/\a,\c.fc,\‘



Copy of the letter dated 24.01.09 is enclosed herewith

and marked as Annexure- 9.

411 That it is stated that the GE, Silchar vide his pay fixation dated 25.03.2009
has fixed the pay of the applicant in the post of LDC as Rs. 4590 (revised Rs.
8540 + Grade pay of Rs. 1900/ -).

Copy of the statement of pay fixation dated 25.03.2009

is enclosed herewith and marked as Annexure- 10.

412 That the office of the respondent No. 7 vide letter bearing No. Pay/2/Pay
Fix/Vol-XII dated 24.08.2009 intimated that pay of the applicant may be
fixed in terms of FR 15 (a). It has further been stated in the letter dated
24.08.09 that pay of the applicant may be fixed in the scale of pay of Rs.
5200-20200 (PB-I) with grade pay of Rs. 1900.00. It has been further
intimated in the letter dated 24.08.09 that the pay of the applicant may be

e ) fixed as basic pay as Rs. 4590 w.e.f. 03.10.2005 as fixed by the GE Silchar is

g

‘ ﬂﬁ ;\kf\ac rect and fixation as per 6t Pay Commission may be done accordingly.

Copy of the letter dated 24.08.09 is enclosed herewith

and marked as Annexure-11.

\ 6% A
\ - RS “,'(S /

" 413 That the applicant being aggrieved with the letter dated 24.08.2009 and
fixation of her pay in the pay band of Rs. 5200-20200 (PB-I) with grade pay
of Rs. 1900.00 submitted a detail representation on 15.07.2009 addressed to
the respondent No. 2 stating therein that she has been granted time bound
promotion in the scale of pay of Rs. 5000-150-8000 vide letter dated
12.08.2008 on completion of 16 years of service. Accordingly, her basic pay
stands to Rs. 5450/ - before joining as LDC in MES. However, as per revised
Pay Rule, 2008 her pay has been fixed in the pay band of Rs. 7500/- with
grade pay of Rs. 1900/- and her revised basic pay is Rs. 9400/- whereas if
she would have been remain in CSBO Gde II her basic pay would have
been Rs. 14340 in the pay band of Rs. 10140/ - with grade pay of Rs. 4200/-.
As such she is drawing less pay of Rs. 4940/- (Rs. 14340-9400) besides other
allowances. Therefore it would be evident that the benefit granted by the
Ministry of Defence vide letter dated 12.08.2008 to the applicant in the scale



o

of pay of Rs. 5000-150-8000 has become meaningless to the applicant.
Applicant further stated that she would not have submitted her consent for
transfer to MES as LDC having such a loss in her pay. Therefore applicant
has prayed before the respondent No. 2 either to revert her to signals as
CSBO Gad 11 in the scale of pay of Rs. 5000-8000 (pre-revised) or to continue
her service in MES in the scale of pay of Rs. 5000-8000 in PB 2 in the grade
pay of Rs. 4200 with necessary grade protection. It is to be stated here that |
applicant in her representation dated 25.07.09 categorically stated that there
is a clear vacancy of CSBO exists in Masimpur Signal under Station
Headquarter, Masimpur where she may be adjusted. The representation
dated 15.07.09 submitted by the applicant has been duly forwarded to the
respondent No. 2 vide letter bearing No. 1119/803/EIC (1) dated 25.07.2009

"' and the same is pending till date.

" Copy of the representation dated 15.07.09 along with

\\ forwarding letter dated 25.07.09 and 22.08.09 are
" enclosed herewith and marked as Annéxure- 12, 13

and 14.

That the applicant while working as CSBO in the office of the Station
Headquarter, Shillong HQ 101 Area she was eligible for grant of Time
Bound Promotion to the scale of Rs. 5000-8000 w.e.f. 13 Aug 2002, however
due to lapse and laches on the part of the respondents she was denied the
scale of pay of Rs. 5,000-8,000 from his due date. Subsequently the
respondenits in compliance with the direction of the Hon’ble Courts
extenided the benefit of scale of pay of Rs. 5,000-8,000 vide letter dated
12.08.2008, as a result applicant when joined to the post of LDC in the scale
of Rs. 3050-75-3950-80-4590 she did not suffer loss in the matter of scale of
pay. However, due to grant of scale of pay of Rs. 5,000-8000 w.e.f.
13.02.2002 the applicant has been granted scale of pay of Rs. 5450/- on
12.09.2005 whereas after joining to the post of LDC is now suffering huge
loss in the matter of scale of pay. It is further stated that after
implementation of the CCS (Revise Pay) Rules, 2008 applicant has been
placed in the pay band of Rs. 5200-20200 (PB-I) with grade pay of Rs.
1900.00 whereas Ministry of Defence vide letter dated 12.08.2008 has

MM Llnlla charpen
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granted the applicant scale of pay of Rs. 5000-150-8000, as such applicant is
entitled to the pay band of Rs. 9300-34800 (PB-2) with corresponding grade
pay of Rs. 4200. As such respondents are duty bound to protect the
applicant from the loss of Rs. 4940/- (Rs. 14340-9400) besides other
allowances in each month either by way of granting her scale of pay of Rs.
5,000-8,000 (pre-revised) in terms of order dated 12.08.2008 or to
accommodate her against the existing clear vacancy of CSBO exists in

Masimpur Signal under Station Headquarter, Masimpur.

That your applicant states that the Ministry of Defence vide letter dated
12.08.2008 granted scale of pay of Rs. 5,000-8,000/- to the applicant on
completion of her 16 years of service ie. with effect from 13.08.2002.
Accordingly scale of pay of the applicant has been revised to Rs. 5450/-
before joining as LDC in MES but the applicant has been denied pay band of
Rs. 9300-34800 (PB-2) with corresponding grade pay of Rs. 4200 in terms of
scale of pay granted to the applicant vide Ministry of Defence letter dated

\ 12.08.2008. As a result applicant is now suffering huge financial loss due to

4.16
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5.

R Y riqn providing of the benefit of scale of pay of Rs. 5000-8000 granted to her

vide letter dated 12.08.2008. It is stated that the respondents being a model

- employer should not compel the applicant to suffer such a huge loss in the

matter of pay that too when she has been granted the benefit of scale of pay
of Rs. 5000-8000 by the Ministry of Defence after her long 16 years of service.

That the applicant states that she has no other alternative but to approach
before this Hon'ble Tribunal to protect her right and interest by way of
appropriate direction to the respondents to allow her pay band of Rs. 9300-
34800 (PB-2) with corresponding grade pay of Rs. 4200 in terms of scale of
pay granted to the applicant vide Ministry of Defence letter dated 12.08.2008
or to accommodate her against the existing clear vacancy of CSBO exists in

Masimpur Signal under Station Headquarter, Masimpur.

That this application is made bonafide and for the cause of justice.

Grounds for relief (s) with legal provisions:

oy LAl c/;Md;e,;



51  For that, the Govt. of India, Ministry of Defence vide letter dated 12.08.2008
granted pay scales of Rs. 5000-8000/- to the applicant, as such she is
entitled to fixation of her pay band of Rs. 9300-34800 (PB-2) with
corresponding grade pay of Rs. 4200.

5.2  For that, applicant attained eligibility of scale of pay of Rs. 5,000-8,000/-
w.e.f. 13.08.2002 but due to delay in extending of scale of pay of Rs. 5,000-
8000/ - to the applicant she is now facing huge financial loss in each and

every month.

5.3  For that, respondents are duty bound to grant of scale of pay of Rs. 5,000-
8,000 (pre-revised) and to re-fix péy of the applicant in the pay band of Rs.
9300-34800 (PB-2) with corresponding grade pay of Rs. 4200 or to adjust her
against the existing vacancy of CSBO in Masimpur Signal under Station
Headquarter, Masimpur to protect her interest and scale of pay granted to

her vide Ministry’s letter dated 12.08.08.

54  For that, the respondents being model employer cannot compel her

employee to suffer huge loss in the matter of pay and allowances.

: 5.% - For that, post of CSBO still exists in Massimpur, Signal under Station

Headquarter, Masimpur, as such the applicant may be adjusted against the

id post in order to save her right and interest.

T
&?Sﬂ v ) ;\\%\m\‘ \bet‘ails of remedies exhausted.

| ;\'Q&‘ L "'-That the applicant declares that she has exhausted all the remedies
- g :} axia: able to and there is no other alternative remedy than to file this

épplication.

7. Matters not previously filed or pending with any other Court.

The applicant further declares that saves and except filing of OA No.
315/2007 she had not previously filed any application, Writ Petition or Suit
before any Court or any other Authority or any other Bench of the Tribunal
regarding the subject matter of this application nor any such application,

Writ Petition or Suit is pending before any of them.



8.1

8.2

8.3

9.1

10.
11.
i)

iii)
iv)

12.

Relief (s) sought for: e ey

10

Under the facts and circumstances stated abové, the éppli;ntwhﬁmbly
prays that Your Lordships be pleased to admit this abplicdtion, call for the
records of the case and issue notice to the respondents to show cause as to
why the telief (s) sought for in this application shall not be granted and on
perhsai of the records and after hearitig the patties on the cause or causes

that may be shown, be pleased to grant the following relief(s):

That the Hon'ble Tribunal be pleased to direct the respondents to grant of
scale of pay of Rs. 5,000-8,000 (pre-revised) and to re-fix pay of the
applicént in the pay band of Rs. 9300-34800 (PB-2) with corresponding
grade pay of Rs. 4200 in compliance with the scale granted to her vide

~ Ministry’s letter dated 12.08.08 or to adjust her against the existing vacancy

of CSBO in Masimpiit Signal under Station Headquatter, Masimpur to
protect the right and interest and scale of pay of the applicant.

Costs of the application.

Any other relief (s) to which the applicant is entitled as the Hon'ble

Tribunal may deem fit and proper.

Interim otder prayéd for:

During péndency of the application, the ap{jiicant ptays for the following
interim relief: -

That the Hon'ble Tribtihal be pleased to direct the respondents that the
pendency of this appiicaﬁon shall not be a bar for the respondents for

cornsideration of the case of the applicant for providing relief as prayed for.

P e PEB EIE VI TIT FIVB VE IC SO ILG USE BD

Particulars of the 1.P.O

L.P.O No. . B9 & 443499
Date of issue : 16-12.09

Issued from : G:P.O., Guwahati.
Payable at : G.P.O,, Guwahati.

List of enclosures:
As given in the index.
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VERIFICATION

I, Smti Indrani Bhattacharjee, MES/ A-14272915-N, aged about 41 years,
working as Lower Division Clerk, Office of Garrison Engineer, Military
Engineering Service, P.O- Arunachal, Dist- Cachar, Pin- 788025, Assam,
applicant in the instant original application, do hereby verify that the
statements made in Paragraph 1 to 4 and 6 to 12 are true to my knowledge

‘and those made in Paragraph 5 are true to my legal advice and I have not

suppressed any material fact.

And I sign this verification on this the 20i day of December, 2009.
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B/4L572/Bal raj/Sigs W c)/92/CC/
Government o India

Ministry of Defence

New Delli, the 27 Feb mok

© T Py e e na tie s prAS e & e ot
RS > >

The Chief odthe Arm v stalr

Subject. Anpl.anentation af "QQLQ.L_HQDLQLG_QMLQMM Hdsarh
o kﬁ%%l_lma_m_fuo Ha/2002 Liled by Sh Balyal Singh
& S ‘

otller

Vv o e v

 sir,

I am directed to convey the sanction of the President of India
for the grant of following three ay naka scales of telephane operato:
&s prevalent 1in telecom department to CSI0 s under General Stal'l Praney
common rogter eI Defence Adeparbmaent wi Lhe e l'ect Lrom 1,1 00 -

a CSI0 Gdo-IT - I 200041900
Ebg CSB Gde-I - - P 5000-8000
(c Tele/SB Supvr - s 55009000
(dg After completion of - Iy ‘)ooo-_- 000

_ years service ‘
(e) After completion of .« e 5500~9000
' Years service

2., Tlis %a 1s 1in satisfaction of orders of CAT Chandigarh Banch on
- 0ANo U50/HR'2002 passed on 13 Sep 2002 consequent to dignissal of
- CWP 875 by High Court of Punjab & Harvana and dignigsal of SLP llo

CC 143/200k filed by Union of India by Hon'ble Suprame Conurt

.

'3y . Consequent to lmplementation of these ord=rs, AP scheme introguc
- Vide I letter No 35034%/1/97-Estt (4) dated 09 aig 1999 will be
.treated as withdraws in so far as CSMs under General Staff Branch
‘common roster are concerned, as both schemes ie, ACP scheme and time
~boungd promotion schamne of Talec ‘{;e

om Deptt as granted by CaAT Ch-i g=rh
to-all CSRs cannot run Qolcurrently,

_ Hence the enefits granted o
all CSBO s under ACP scheme will be withdrawn and beni fits of Lime
bound.promotion' scheme as per court order will be implemen Led,
M Buployees who feel that they will be
- orders may sulmit their represehtations o)
: .Records, Jabalpur within two monthg of lssue of thisg order, which il
- be examined by Govt on merits, In case no objection is received v b
... two months, 1t will be considered Lh

ab the employee( s) have no chiee’t
Yo implement this -sanction in their case,

adversely effected by thege
to the govt throveh Sign-ls
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G owemtedi Bench
SR i)

— e za A T

Thi s ismue., YJJ th the cor (ll]](*ll( o of Derencoe (hranee)  vide Lhls

-
U0 No J12748 200 dabeid 26, gL, )

Yours faithfully,

G4/~ X 3= %= X
(R Chamurvedi)
dndair soorets ry o Govt
' oF gl o

Copy . to 1~ ‘

‘CGDA, New Dellhi
F4 (GS)
CDA Western Command, Chunadmeanidi ™ M, Dalhi sren
CDA, Southern Comm'\nd Pune
CDA, Eastern Command, 'Patna West Vema &l
CDA, Central Command Lucknow West Cong Coup
QDA, Northern Command, J amrmu {iQ EouthCCon"u
1 ammy Hy Sig Regt 3 East Comd (&
~Slegnals Records, Jabalpur (MP) Qg west Comd (S
: H) Cent Comd (Sis
HQ North (‘olnd (¢ _LI_CS)
(S Simgnaly, Si ;’mﬂ TRITEON
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, - Teler 2301843 5 Appar f\"lilh(ll!idk‘:’ih(llil‘\’}f Jansiialyg
e MP-4 (Civ) (b)

Adjutant Generyj Shakha

Sena Mukhyalaya

Addl Dte Gen of Manpower/
MP-4 (Civ) (b)
Adjutant General’s Branch
Army Headquarters

DHQ PO, New Delhi - 110071

- 15984/Sep/1/2005/0p.g (Civ)’(T)';} 7)_Sep 2005
| ‘?D?,W GE silsar a0y

W Y
sy ( Chnr 5 e

A i POSTING/TR ANSFr1i1 o *COMPASSIONATE GROuNDS. ClVs

ra

" The individuals mentioned jp Appendix ‘A’ 1o this letter are transferred o permarnent duty
»*f"FO"’?Units/EStts shown against theijr names.  No TA/DA will be admissible o the individyalg

: "Coh’cel‘ncd;{fand they shal consequently trayel y their own expense.  The jourpey period in

f ’cOnn’ec?.'ionf;with the posting wiyy be covered by grant of Earpe Leave/l-lalf-}.’ay Leave, if due or -
% Bxtra “Ordinary Leave, if' there'is no such leave: due o his/her credjt, S ”
i The iildividual- will be diSpatched to his new unit only aRer the recej
o garding” availability of vacancy from th receiving unjt.
ilability g unit concerned immed;
mat CoOmmunication forp, them

Pt of confirmatiq
The receiving yni will advise
ately on receipt of the posting order and will

3. ":"I“he "’in"dividu'al Will be religveg of his duty immcdiutely on receipt of confirmpt;
availability of vacancy from the receiving - The move of t,
the P’Br\riv‘a'l of ‘the replacemeny.

on regarding
¢ individual wijj not be withheld tj]

"l’)m.rcsullmll vacancy will pe reported 1o i HQ sccordanee
with 0.22/2001. :
e ..’.‘-'é-' .. . | s . - -
- "The Individua] jj| be intimateq thit they wij reckon thejr Semority from the date of
feporting for duty in the pew Unit Estt as per reviged ine '

Ons contained in Raksha Mantral

aya
9 Jun 7= (reproduced in CPRO 73/73). '

il | ‘
The ay of (he individyal will be fixed iy accordance with e I‘Ollowing provisions r

Cont----2/.




F

(a) In case where posting/transter involve no change in trade/grade, ¢ service
rendered prior to such posting/transier will be treated as continuous and the individuals
may-be allowed 10 draw the last pay drawn. The date of increment will remain unaliered.

< (b) In case where posting/transfer involves change in trade/grade, the service rendered
in the previous post will be treated as continuous. In such case the pay of the individual
. will be fixed in the new pay scale at the stage equal to the pay drawn in the old pay scales
- or if there is no such stage, at the stage next below that pay, the difference being treated as
personal pay to be absorbed in the next increment. The service rendergd on the pay last
drawn in the old pay scale will count towards the next increment in the new pay scale.

(<) In case where posting/transter involves reduction in the grade/trpde the pay of the
individual will be fixed by giving the beuctit of completed years of  service rendered in
‘the previous post. : :

_(d) When the appointment is made to a new post and the maximum pay in the time
+ " scale of that post is less than his quasi-permanent/substantive pay in respect of the old
post, the individual will draw that maxiraum as initial pay.

7. A Completion réport will be forwarded by the dispatching unit within'a month of the
issue of this letter.

—
(Arun Swatup) LDJ\Q\\DL)

Dy Director (M1?)
MP-4 (Civ) (b)
For Adjutant General

Copy to:-

GS/Sig-4C (;.\,/sn-'/ 0S-8¢ (i}  E-in-C Br/E 1-C

ST-12 NHO/DOA(Civ) DSC2 GS/MT-7 EME/Civ-3

MF-2  GS/Inf-6 Pnrs-1  DM;OA/Adin-7 NDGMS-3B

AG/IPM-S DGO
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Avgendis ‘A’ to AGUMP4 (Civ) (b) lotter N9
g '15984/801»/1/2005/'1\'[1’-4@ iv) (b) dated | ") Sep 2005
I'SINO | NameandTrade [  From | To ~ Remarks |

v . KR
1" Shri K Kamala, LDC = CVD Avadi, Madras GE (AF) Trivendrum ~ As LDC
2 Shri Y-Kodiummen, LDC b -do- do-
3. ShriP Viswandhan, LIXC Base Veh BV Yard -do- : -d-
) Port Blair
4., Smt Michalia R, LDC DSC Records GE (Army) Irivendrum ~ -do-
e Cunganis
5. SmtQG Pmsamén Klmmﬁ, INS Gsnuda, Cochin -do- -do-
' LDC :
6. SmtK Sawthry LDC  COD Jabslpur -do- do-
7. SheiViThomas UDC  OTA Cherna -do- -do~
8. Shri TC Joseph, LDC NCC Dte Bangalore HQSN.C.Kochi  -do-
. . . . / . : ) ' . .
%Radhamﬁm Sinha 5014 ASCBn (MT) 0/O the GE Silchar Div  -do-
-7 1DC C/0 99 APO MES PO Arunachal |

Distt Cacher Asgam ~ ° v

10 Shri C Snsi Kumaran, LDC  ASC Records (M) GE (AF) Sulur -do-
' Bangalort

11 Shri RadhaKrishnaNarr 11 FOD C/0 56~ DSC Reoords Cannanore  -do-
~LDC -\ Ao - |

12. SmtSathee SNair, LDC  Records The Paruchute 527 DSC PI Mil Road  -do-
; Regt Banjjalore Cannenore

13. Shri Girish Kumar D, LDC DDPP &5 MOD  DSC Records Cannanore, -do-
* ' ‘G’ Block N Delhi

14" Kum Shiji Jose, LDC DPA Air HQrw -do-
R No 190-A (VB) N
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Angepdin A b AQEAP-A {Civ) (b) lettor Mo

SINOt Name and Trade

1590/Sep/\ 31 95MP (V) O] dto S 2005
from . To \ # | Remarks

15, 8hri 3 Sentosty, LDC 0/0 35 (G) MOD ~ DSC Records AsLDC
South Block ND  Cennanore
16, Smtletaloshi,LDC  MFDioWestBlock COD Delhi Centt o
' IV RK Purum N.D.
17. Shri ST Ghords, LDC NCC OTS Kempteo CWE AFI Bldg Nogpur  -do- |
Nehru Marg Negptur
18. Shri Styendra K Pandey ) Sig Trg Centre «0- -l
LDC Jabelpwr
19. Shri Venent Surya Prekash  COD Kanpur -¢o- -do-.
Reo Naidu, LDC :
29, Smt Mandsakini R Bhairers Records The Bde of -do- -do-
LDC Guerils Kienpiee :
21, Ma Vidys Menohar Narite -l -do- | -do-
LDC '
2 Brgjeeh Chandra Assmn Rogt Centre (/O UE Silchar Div: -do-
- Dhitachegjes, LDC Seatlloug MES PO Aruuschiel
i S s Digtt Cachar, Assam
v 4“ Solpi Choudnary, LDC 222 ABOD -do- -do-
C/0 99 A') :
24.  Shel Reymond J Lopez,| MEQ & Contre DSC Records -t~
1.DC Beagalore Cannsacie
25.  Smt Mint MR, LDC 515 ABW lengalore -do- -do-
2  Shri Angad Kr Agrswol SQAE (GS) Deptt  HQ Central Commend  -do-
LDC of Dof Prodisciion  Luckuow
DGQA/L azhajepur '

™
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Appendix ‘A’ to AG/MP-4 (Civ) (b) leﬁo{ No
- 15984/3ep/1/2005/MP-4( o
BINO | Nemo and Trade From To e ”Mt;;i“m
27.  Shri Puren ChendraJostn  Mil School Dholpsr  PRO Lucknow AS LDC
LDC (Raj)
28.  Shri Suchir Dayarsm Dmdi GTRE R&1) Rocords The Maratha ~do-
LDC Brngslore Light Inf Belgaum
29. mt Menoroma Pradhen 566 ABW Jhibalpur  AD College C/O -do-
LDC Ceat| 99 APO
30. SmtMsnjeet Kmir, LDC 505 ARW Delhi  GE Amritaer -do-
‘ Centl
31, 8hri DP Eremdali, LDC HQ WAC (U]) HQ ENC -do-
AFNewDolhi ~ Visskhepalnum
32, Shri Pwkech Cheard, LIXC  Reoorda 14 Gorkha  MH Shimela -do-
s Riflen Subsdhu . Jutagh Cumtl.
- | (Shimla)
/n/ Shri Dilip Kunar Deb, RAME/GAF 0/0 the GK Silcher -do-
C/0 99 APC: Div MES PO Amuachal
Distt Cachar Aesem
Smt t Indreni Bhattachesjee  Stn Cell HQ -do- o
CSEO Cide-II 101 Area C/0 99 APO
35 Smt Ajitha Sudmnnajm DGQA/L-24 DSC Records -co-
unc - RNei7‘G Cunnwioie '
| | Block N. Dolhi
36. St Vesanthi Pilloi, LDC 3 Tech Trg ltegt. -do- do-
‘ (2 STC) Bemabolim
Goa
7. Shri KP Kumeren, LDC  Stn HQra Panjs Gon -do- ~do-
¥4, Shri M Sereodbem, LUDC COD Jebatpur ~d0- -0y~
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Appengix Al to AQREE-4 {C1v) () loiter ho
1‘984/39)!1/,'(1% IME-4Viv) {b) de daled.}’\j‘ p 2005 2
0

: BINO | Meme sod Trade | Trom | T Rsmmim \ ‘Mw,__-,_ aorch
| | Lo
fi 39. Shri Krishemjost Stngh, 1 FOD o of HCC Jammu  AsLDCZ - - 7 .
g ubDC C/0 56 APO :
bt 40, 4hri DM Msrstell TCM MAG Ne 3 dtn Wkep EME ATCM
£ £/0 515 ABW Chenngi
£ Psngslere
1 oL Shrifem Singh, Dvr(OG) B Coy 5194790 706 1pt Coy ARG Al
1 Ra (MT) C/Q %5 {(Civ/GT) C/0 (0G)
i ARO 56 APO
e 47 Shri SN Gadpheedo Dyr (OG) 751 Q1) Tyt BLASC 7327174 Coy ASC -t
¥ (Civ/GT) BD Dari  (Civ/GT) Type' &
Jegamu Puns
; 43, Shri ST Blmjbad D Gilo-1l o <lo- -do-
A4,  Shri PK Millnoright, C No 62 MPM Depit 19 FAD 10 56 As Filter
Fitter (HSK-) Neval Dockysd APO
\ - Moumbu
. 45, Shri BRI Mchirn, Pitor % ARY Al e 25 fammunicoiion by ~do-
C/0 56 APO ’
46. - Shri § Mragj Stene-ll 45C Wollinston NS Rueli A8 Stong
Arukkonem Gde-1
.\ (Keradn)
\ :
&7. * Shri Prppu Bhaghale, VAT 40 Wing AP (# Mors~(watior  As VM
| CI0 55 APC |
)
A
- (Arun Swernp)
Director
MD_4 (Civ) (b)

[or Adjutent Goneral




CENTRAL ADMINISTRATIVE TRIBUNAL A{NB(URE -3
GUWAHATI BENCH

Original Application No. 315 of 2007

Date of Order: This, the 09th Day of January, 2008 P
gy FEGR
THE HON'BLE SHRI MANORANJAN MOHANTY, VICE CHAIRMAN, ~ ”
. , \

THE HON'BLE SHRI KHUSHIRAM, ADMINISTRATIVE MEMBER | i 9 DFC ‘m“q \
si Indrani Bhattocharjee | "'
wife of Sri Sudip 8hattacharjee
Resident of Silchar

P.O: Arunachdi, Dist: Cachar, Assam. o

By Advocates Mr.S.Bhattacharya & Ms. M. Bhattacharjee

- Versus -

1. The Union of India
Represented by the Secretory
Ministry of Defence :
Govemment of India
New Dethi-110 00t.

i ) 2. Commander in Chiet
: Amy Head Quoarter
Y ' DHQ, New Delhi-100.011.

Director Generadl ot Signal {Sigs4(c)
General Staff Branch

Amy Head Quorters

DHQ P.O: New Delhi-110011

GOC IN-C -
HQ Eastern Command
Kolkata-700 021.

Chief Signal Record Officer
Signal Records

Post Bag No.-5
Jabalpur-482 001

Madhya Pradesh.

DDC SIG-4
Amy HQ (GS Branch) ‘
Sena Bhawan, New Delhi -1 10011,

=i - . 7. Adm. Commandont
_'_: ; Station Headquarters N
w ‘ Mashimpur Cantt. 788 025. | ¢°

-

Mo

fad



-1~ 2

8. Officer-in-Charge

MES Records

Jabalpur - 482 001, \ n
9. Garison Engineer | 11 neEC A \ .‘“

MES, Siichar 3

P.O: Masimpur Cantt. . py»,’n%\\b c,:\ch

Slichar, Ca¢har - 788 025.

(et

Mrg ,MPas,Axdl s C.GS.C.

QRD ER(ORAL)
09.01.2008 ~

MANORANJAN MOHANTY, (V.C.)

Heard Mr. S. Bhattachaoryq, leamed counsel appearing for
the Applicant, ond Mrs. M. Das, leamed Add!. Stonding counsel for the

Union of India; to whom a copy of the Origina! Application has areody

been supplied.

2. | The Applicant was appointed as temporary Civiion Switch

Board Operator (CSBO) in Military Telephone Exchange with etfect from
13.08.1986. At the intervention of this Tribunal, in an edalier round of
litigation, she has been token on regular establishment with effect trom
21.02.1994. Claming one time bound promotion (OTBP in short} benefits
from the Respondents, the Applicont submitted representations; last one
of which was done on 21.11.2006. She cla’m; to get OTBP benefits with
; eﬂect from 13.08.2002 and she seeks computation of the entire period
between 13.08.1986 to 21.02.1994 tor granting her OTBP benefits with

effect from 13.08.2002. It is the posiﬁve case of the leaned counsel

appearing for the Applicant that entire period of her service from
13.08.1986 to 21.02.1994 should not be wiped out and should be

computed for the purpose of granting her OTBP benefits.

S
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3. .Since the grievance of the Applicant, as raised in her -

representation dated 21.11.2004, is stated to be stil pending for redressal

with the Respondents, this Original Application is, hereby, disposed of with

a direction to the Respondents to consider the grnevances of the

Applicant as raised in this present Original Application and grant her

ehef os due and admissible under the Rules, by end of March,

necessary 1
2008. The Respondents should give mn wnhng, by a reosoned order, t& the: g\W%f Aﬁgé \,
w;h,; L ’
. '%w ll{"‘
Applicant cbout the tate of her represenfchon well before 31+ Morchmq« ‘
2008. A Y%F %%%“%“
)
- é i B
4. with the atoresaid observations ond directions, this Original \ G\N‘ «a%’{"f far-"
Tﬁ(‘i‘ e
Q

=2

Application stands disposed of at the odrr;\ission stage itsetf.

S. send copies of this order 10‘ the Applicant and dlso to the
Respondents (along with copies of this On'b'nd Application) in the address
given in the Origind Application. The Re;pondenh should freat the copy
of the Original Application as a representation (of the Appiicant) to the

Respondents ond consider ail the points raised therein before pasing any

order. Copies of this order should diso be :given to the counsels appeanng

for the porties. i , : '

_sd/- sd/-
Khushiram Manoranjan Mohanty
Member (A) Vice-Chairman
| - 0%
eate of App\lcaﬂon : .2‘2.-. -
oate on whith ¢y js ready L-Dv’ |- 0 g
Date oo whiet - 1Y i x : 2}{( 1 0 8 ‘
Gortifieo to v K vy 3 -
~ \0'5 '&ML\\—’V'}?)\\\\,’(),
Sectivn 14 Jdy)
. A T. G.. ubati Beoch

h, @uwahstic -3,
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% _ 2(5 B/4572TBPISigs 4(c) 224 /,_ANNB(URE-4

Government of India
Mintstry of Defence.

New Delhi, the ]2  Augusl 2008

To
‘ The Chiel of the Amy Stalf
‘Subject : Implementation of Order of Hon'ble CAT Kolkata Bench in OA 315/2007 filed by

Smt_Indrani Bhattachariee, Ex CSBO, OA 435/2006 filed by Biswaijit Bhaduri,
CSBO, OA 260/2007 filed by Smt Sabila Paul, CSBQO. QA 264/2007 filed by
Smi_G_Mahenta_Devi, GSBQ, OA_265/2007. Smi_Farida Bogum, CSBO.
OA 263/2007_Sh_IK_Hazaika, CSBO, OA_305/2007 b Jogeshwar Natly,
CSBO, OA 306/2007 filed by $h SK Mahanta ‘

| am directed to convey the sanction of the Presidenl of India for the granl of the pay
scale of Rs 5000-8000/- to the following applicants from the date they completed 16 years
" cortinuous service_from their inilial appoiniment in the grade wilhout however, any benefit of -
Seronity, with all consequeniial monetary benefits during the financial year 2008-09 &(‘ﬂ’i’ﬁw@‘&.@‘r
(a) Smi Indrani Bhattachaijee, CSBO ./ ﬁﬁ%q@'ﬁﬂ_ 8 8T
(b)  Sh Biswajit Bhaduri, CSBO § B ‘
(c) Simt Sabita Paul Das, CSBO
(d)  Smt G Mahanta Devi, CSBO
(e) Smt Farida Begum, CSBO-
) Sh Indu Kumar Hazarika, CSBO

(@)  Sh Jogeshwar Nalh, CSBO
(hy  Sh SK Mahanta, CSBO : . TG ,,|.«««
2 This is in salistaction of the ordors of Hon'ble CAT Guwahati  daled (50—-:]??3“'6‘5“{ !

11 Mar 08 and Kolkatn Bench order datad 06 Mar (00 passod in above OAs. ' oo \

3. The expenditure thereol will be uccountod under ‘Charged Expenditaie’ for which
saction will be.issued separately after dua verification by the Audit. '

4. _This issues with the concurrence of Defence (Finance) vide their U.O No 358/AG/PB/O8
dated 07 Aug 2008. ‘ .

Yours faithfully,

.

: (P Rama Saslry)
Under Secretary to the Government of India

“Cupy lo: -

C5DA, New Delhi

CDA Eastemn Comimand, Patna

CNA, Western Command, Chandigarh

AFA '

H2 Easlern Command (Sigs), Kolkata

Min of Defence/(QS) '
Bangal Area Sig Coy, ,

2 Coy, F Comp Sig Regt :

Sin Cell HQ 51 Sub Area . \M
Western Comd Comp Sig Regl

Signals Records, Jabalpur (MP) 4 M :
GS Signals 4(c) (Copy signed in ink)
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LiST OF AFFECTED CSBOs FOR GRANT PAY SCALE =5 5000-150-8000
" Name of amployees unit Date of Date of . Due date for grant of TBP
initial appt completing in the Pay Scale of Rz
: 16 yrs of 5C0C-150-8000
sRrvice {Auth : Govt of indla Min of

. Def letter No B/44572/ TBPS

Sigs 4 (¢)/334/L (QS) dt 12
Aug 2008)

Remarks

- Smt Indrani Bhattacharjze

e

Stn Cell =Q 12° Area

13 Aug 1986

12 Aug 2002

Ry,

13 Aug 2002

Presently sosizc 1232 Sicrar g
LDC wef 01 Cc 22C3 :

'
_
1

. Shri Biswalit Bhaduri

Stn HQ Binnagun

24 Aug 1887

23 Aug 2003

24 Aug 2003

; Smt Sabita Pau!

Sin Cell HCQ 21 Sub Area

01 mar 1282

28 Fab 20C-

1 var 2001

fa

" Smt G Mahanta Davi

Stn Cell HG 51 Sub Area

Oé Jun 1 987

05 Jun 2003

26 Jun 2003

W

Smt Farida Begum

Sth Cell HQ 51 Sub Area

05 Nov 1886

04 Nov 2002

05 Nov 2002

)

. Shri indu Kumar Hazarika

West Comd Comp Sig Regt

01 Mar 1388

28 Feb 20C1

01 Mar 2001

. Shi Jogeshwar Nath

West Com¢ Cemp Sig Regt

01 Mar 1285

28 Feb 2C01

31 Mar 2001

[

i
i
T
f
!
:

i Shri SK Mahanta

West Coma Comp Sig Regt

01 Mar 19835

28 Feb 2CC1

21 Mar 2007

Presently pesisc 1o 35

nCey " |
~

as Store Kescar we!f 28 dar 200,




Fagc ’/’CI /Da-d TCC(’
25— - Anexuee-5

REGD BY SDS

Tele Mii ; 6688 : The RecordsSighals
' PIN - 908770
¢/o 56 APO

3669/CA-6/T-3/TBP/SPI6H .

S Aug 2008

Stn Cell HQ 101 Area
PIN- 908101 - |
¢/o 99 APO ~

- Stn HQ Biné/aguri
PIN-8002

¢/o 99 ARO

Stn Ce)l HQ 51 Sub Area
PIN-900323

" ‘Weft Comd Comp Sig Regt
"~ PIN-801152
A‘c/ 56 APO

IMPLEMENTATION OF HON'BLE CAT KOLKATA AND GUWAHATI. BENCH
-ORDER ON CASE NO OA 316/2007 FILED BY SMT INDRANI BHATTACHARJEE,
EX CSBO, OA 436/2006 FILED BY BISWAJIT BHADURI, CSBO, OA 260/2007
FILED BY- SMT SABITA PAUL, CSBO, OA 264/2007- FILED BY SMT G MAHANTA
"DEVI, CSBO, OA 266/2007 FILED BY SMT FARIDA BEGUM, CSBO, OA 263/2007
EILED_BY SHRI 1K _HAZARIKA, CSBO, OA .306/2007 FILED BY SHRI
JOGESHWAR NATH, CSBO, OA 306/2007 FILED BY SHRI SK MAHANTA, CSBO

1. Ref to Govt of India Min of Def letter No B/44572/TBP/S'gs 4 (c)334/D (QS) .
dt 12 Aug 2008 recd under IHQ of MoD (Army) letter No B/44572/1B/Sigs 4 (c)/235 dt

13 Aug 2008 (copies att).

2. You are requested to publish necessary oceurrence for grant of Time Bound
Promotion of your concerned CSBOs in the Pay scale of Rs 5000-150-8000 on auth
" of Govt sanction recd vide Min of Def letter No B/44572 /TBPISogs 4 (¢) 334/D (QS) dt
12 Aug 2008 wef date they completed 16 yrs continuous service from their initial appt,
without however, any benefit of seniority, with all consequential monetary benefits
durlng the financial year 2008-09 and get the expdr audited from CDA concerned and
fwd to IHQ of MoD (Army) (Sigs 4 (c)) for issue of necessary Govt sanction under

“Charged Expenditure”. A list of affected CSBOs is enclosed for youl 'ef

Stn Cell H HQ 101 Area Only
3. A copy of Part Il Order publishing above occurrence in respect of Smt Indrani

Bhattacharjee, Ex CSBO (Now LDC) may be fwd to GE Siichar. You Mmay obtain
Service Book of the employae from GE Slichar for working out expdr and nocessary

audit from CDA concerned.

Contd....2/
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2
West Comd Comp Sig Reqt only
4. A copy of Part |l Qrder publishing above occuirence in respect of Shri SK
r) may be fwd to 41 Veh Coy. You may obtain

Mahanta , Ex CSBO (Now Store Keepe
Service Book of the employea from 41
audlit from CDA concerned.

Veh Coy for working out expdr and necessary

5. Please expedite.

(R&P4l)

Capt

Record Officer
for OIC Records

Encls : Four

IHQ of MoD (Amqy) ren e T
bR Wﬁﬁ"ﬁf‘ﬁ'

Dte Gen of Sl Igs 4 (¢))
Gian Staff Brahch

for info please.

- /o 56 AP®

- GE(MES)

“Silchar
piN - 900380

41 \;?K\Coy :
c/o\ 9 APO ‘

PIN -9090ul
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LIST OF AFFECTED CSBOs FOR GRANT PAY SCALE RS 5000-150-8000

| Ser | Name of employees Unit Date of Date of " Due date for grant of TBP | Remarks
i No | : initial appt completing | in the Pay Scale of Rs
16 yrs of | 5000-150-8000 ,
: service . (Auth : Govt of India Min of
! _ - Def letter No B/44572/TBP/ ' 5
; _ . Sigs 4 (cy334/D (QS) dt 12 :
. - . Aug 2008)
1. Smt indrani Bhattacharjee | Stn Cell HQ 13- Area 13 Aug 1986 | 12 Aug 2002 13 Aug 2002 Presently posted t¢ GE Sikcrar =
P " E LDC wef 01 Cct 2005
z. Shei Siswaijit Bhaduri Stn HQ Binnagur 24 Aug 1987 | 23 Aug 2003 24 Aug 2003
¢ 3. | S Sabita Paul Stn Cell HQ 31 Sup Area 01 Mar 1985 | 28 Feb 2001 21 Mar 200 ]
4 Smt G Mahanta Devi Stn Cell HQ 51 Sub Area 06 Jun'1887 ' | 05 Jun 2003 0€ Jun 2003
i . ‘ ~
5. Smt Farida Begum Stn Cell HQ 51 Sub Area 05 Nov 1986 | 04 Nov 2002 CE Nov 2002 —
i B. Shri indu Kumar Hazarika | West Comd Comp Sig Regt | 01 Mar 1985 | 28 Feb 2001 | 01 Mar 2001
7. ; Snhi jogeshwar Nath West Comd Comp Sig Regt | 01 Mar 1985 | 28 Feb 2001 01 Mar 2001
8. Shri SK-Mahanta West Comd Comp Sig Regt' | 01"Mar-1985 | 28 Feb 2001 1 Mar 2001 Presently posted to 41 Ven Cov
as Store Keeper-wef 06 Mar 204
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Amwukgé
RESTRICTED R

DOPART JLORDER : CSBO STALY N
STATION CELL HQ 101 AREA -

CPRESENT PARTITORDER NO : 09/C3BO/I00R DATED 30 GFp 1008 7
’ LAST PART U ORDER NO L DRICSBO2O0E PATED 20 JUN 2008

TIME BOUND PROMUTION ; CSBQ

L TTmt Endvani (;‘lmlhwllw‘.h't‘ CHUO N Now (D Gtd reviged pay ecabe @ Rz, 8000150
employed at GF Masinmpur, 80N0 wel 13 Auy 2002 v vamyletion ol

' ' 16y gervice, The individuad s uctual date
ol mitial appoinhmend way 13 Aup 1966,

“( Auth : The Records Jignal lotter No 3089/ A-6771]- 3/ I'BP/ISP/G ot
25 Aug 0UR),

Vo ——— -

(N Ny
ol
350
S o fror Ao Canedi
pibution ;-
AAD Shillouy

; LAOQCAxmy)} Shilluny
- CIR Silchve

OMee t,,Au[}“l — /*
pell el

(\"’ ,ﬂ(f e N
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Uf) J’ARI M ORDER : ('”UU lAl i

_A‘M@URE;?

STATIONCELL HO 10T AREA

’RI SENT PART I ORDIER NGO = 170 WIOOR DATEEDY 1O DIEC 200K

/\ TPART I ORDIER . IW("‘I}()/ 200K lj,\'l'l'_fl) 12 NOV 2008

3

St indrani Bhattachacjee URBO - Granted revised pay scale under time bound -
’ prometion scheme inthe pay scale of Rs.
3ON0-150-8000 wel 13 Ang 2002 afler
completion of 16 yrs service, NDLOT Aug
2007

(MO Ang 2003 13P S804
() O Nurg a0 TGRS .

()0 /\lc'g JODS P Sdsny.

A ul)nl Aug 2006 BP 56004

| | | | N R Nair

ol
P ‘ . ' NNIR

For Adm Comet

LArea-Accounts Oftjce
Hhillong \

o LAOtArmyY Slutlong,

L OTice (‘-i(\l)},: . \
. ”E W}a& \

RESTRICTED




The Garrigon Kasinasr Qilrhar

& fv*m’“w“ﬁﬁ 5
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( 'l‘ln'ou,g,n, Froper Channet) ;‘ g 1;2“"?1'%4!*\"3’
bUB LNLPLMVLE,JM AN O GO ek 99 QEC 7009
W _
Respected Sir, _
5P 2 ' \ G“,Mp hati B‘e";‘cé‘

TN
In reterence 10 above | beg 10 submu e 1ilowing 5OV 1Ines !t)ﬂ\«u‘tzur Ij}a—

oonexdc :mon and action. e

1. That Sir, 1 was appamted as CNRO an lunpm.u\, casinad hacic on 13" Augus

1

\

4

___'5 5 5 - _‘ 1986 \'ldﬁ Sld{lull Heud g;u;uiu ‘\uubuupul iotivi Ivu ADY %/ Z:vu 22 did 10 f-i:.ig_i.:lsi iv ‘G
3 R and subscquent)v 1m SEIVICE was regularized as CSIi30 Gae u w.e.d 2] Feb 1994,
=LA .
Ay ‘.
2’73&.!::%

lhat blr C(mchuem upoen IC'OUWI/:‘UUP Of MY service, | was H(.H‘It’lid i) \H"
H() Shmonh !‘) s&x‘dh Ly() T ; fﬂhl 100( sh:' v‘aﬂd»"tuf xﬁ‘l Qsd'\:i/ LBl A (\in ) %7 ﬁh

Entire satisfacion of 0y duehioniiy,

x,\u

TSy .

3. Lhat S ocooer Joud, v Tl T U QMY Sad gt 210U DIHHON S (G
Garrison 1§’fng.§r‘.e-‘:r Silohne  dde RPN x.-.m- U e N1 qae g oy e
' ‘7005/‘7\/1]*4((]\70:; N N T T TR AP S TRGTRITIINNYY, Y Cae du

Yacancy was vacant \msnnmn DULLE L Gl T

4. Wit the ajoresaid wansier Order Iwo maor LHANEEs nave peen airecied m my

¥ service prospect:-

(1) Firsuly, 1 have mansicrred from rops of

DIZNAIS 1 GaITIson Lneineer
Silchar, Mﬂmw an*xw-r Serdc ey

-{n) My Cadre has been changed rom CSBO Gde 1 1o LDC

I TR
lhigy e

5 S That Sir, TECEntly 08 NOs of  USIBO s simnarly placed 1Ke me. have ot thew
Temp/Casual service counted ne régulnr service for arant of tme
Judgment of CAT RKolkaia Bencis, onde daicd o ity
Was SIToneously not been meiugea m e sa.-
compelled 10 approach the Han'hla Canieat
- praying for suiiabic Jdireciions.

{\nund v\]l\vn,\-g!‘;{\n ne Dy
’(m) Lt tunulum.m.n- m\ e

NSt Faced win such URCETEINLY, | was
Al feteytyon Teihvinal {E3assalag [ l‘\

O

a3 U D

Wi Tl LT




-3 ) e WM&W’“
| Fdre v

1
493 0El ’2009
4 |
| Guwahat Bene
apegiel
6. In view 01 the abpove L b, most respectiuply !"L as 1o o youl, dun e 11(‘)1) DIC

’ml\l“sﬂ ( Crussialyati None h\ hyag AR agend Vo 1\(\\«-(‘1 e ocnrtalbs

Central Adminiatrative
directions on 09 Juan 2006 | A cupy v CA T outiye vides i cuer ontiedt ud

dOoCUmEenis 15 CRCIOSUU NBOTeWith 10T YU Fudi rejerenoe )
RN REa .

7 AS Per 1he oD Die L eniral AUMENSITEve i iouna) © oUW anall Buic
zx-nun«i\r {rr\vn vn » r‘nh.\ /\‘ ‘n‘f::\! :

) W . -
31“ I l‘\u]-utr\r;a paavaed sy En s v
I.ﬂ -l’ ) hld W L3 L ':‘A e ot FEIR K - . .

1986 and aisv 10 wiwil 1e sl uk T NI R LV TIWIIE

KO0U) , arrears Wineit is 0us L0 AUl Lu0L
8. That S, 1 WOUsS xS 10 IO YOu 1al i SONNSSDon Wikl NIC apoye rel, - 1 was

“being paid in the basis Poy A,{ !\‘ 43S0 1 an Ciet 2008 ( after inining this ormanization)
A8, I have bDeent gramted IR 3450/ e sevised pa) sudiv unuer the thine budng

prumuuon OB CUMPIELION DE 10 YEUES U) SCEVIES

9, So | thereiore request your }\xﬂhlﬂ.s\ 10 NN Y POV andd aiowances aceOyiingiy,
“and take neceasary action 1oy fivation ol my gy aceor ding 1o the baste of e 26007 on

2006 in Sixd Pay Conunission,

I NaNRINE YOLL

LI AICANT DETA L LAU TG )
NARRLS A 1T AL 1

IRV

SEIon ;A Lasunpu

Dated: ©2.1.2009

Vil
e

Ty 0 TDX U At e avaie ul Suu-iou.
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| Ten Mil: 2500

1074/ IND/ QC\ [EIE

A/No 14272915
Smt Indrani Bhattacharjee, LDC
~(Through AGE BIR Slicher) \1

1. Ref your application dt 02 Jan 2009.

ANNEXURE-9

Garrison Engineer Stichar
Military Engineer Service
Pin - 800380

CI0 89 APO

Jan 209
!“)l.,,

2. On pursued of your representation to this office following is intimated -

(8  This office is not in receipt of details of pay drawn in revised of pay scale on
account of acceptance of GOI, MOD daclision for giving financial benefit as sought

under OA 315/2007.

(b) On'receipt of detaﬂs of last Pay drawn from your previous deptt and Service /)
document duly verified pay fixation of pay shall be undertaken In terms. of Para 6 of
AG Branch Army HQ New Delhi letter No 5984/Sep/1/2005/MP-4(Civ)(b) dt 12 Sep

05.

3. This is for your information please.

{’H(./J'((o/’y a/ ‘(/./‘,/L/l,v Lbsptdis Aro
M d romed 1% U ).

_,..:;:;?
(PmSﬁgEaMmga, IDSE)
EE (SG) _—"

§ Garn'son/gngineor

4\5"»'()’)“(./
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T o ” ANNB(\RE-]
QOM OTHER DEPTT TOMES ;

. /’\L’f‘\_’ FIXATION ON CHANGEM IN TRADE
l MES NO and Name A/ 14272015 N Smt Indrani 'I¥|1:1M5Q_~y«1§,:~n- i gl
~~~~~~ e T nontral AdmHnERERE T
‘ | e W
2 _ | Designation [N 1212 O —— ﬂk_ e
3| Fomation loesigm L 3D
. 4 Grade to which promoted and L.DC changed from CSBO .‘ G\uwnh».f ¢
' effected date : , . f R,
i[5 | Authority ey 11O DG PO, New Delhi Tetter No No-
L 15984/Sep/1/2005/MP-4(Civ)(b) dt 12 Sep 05.

6. | Pay in previous grade on datc of datc | Rs 5450/-wef 01 Aug 2005 in the scale of Rs
S000-150-8000/- being promoted one time

of changed vs 1.DC

promotion wel 13.8.2002.0nd TOS wel 03 Ot
2008 vide GE Silehar PTO No 4073705 But Pay to
be fixed at maximum pay of Rs 45907- wel 01 Oct
05 as per Army HQ DPOQ PO New Delhi letter No
F10011 No 15984/Sep/1/2005/MP-4(Civ)(h)
di12 Sep 05 as LDC. (Copy atd).

7. Scale of pay in the grade as ' LDC | Rs 3050-75-3950-80-4590/-

EA 8 | Pay fixed under the authy Art 156-A | - B T
- | of CSR and Department of personal
o | and Training OM No 1/2/86 - Estt

(Pay) dated 17 May 90

) Pay re-fixed ot 45907-wel 03 Oct 0 as the
individual cirrying basic ;1;1)’ ol §450/- before
joining MEES (G Silchar). Bat pay to be fixed al
R A590/-in the max ol pay s LD Seale as per
Army HOQ DHQ PO New Delhi fetter quoted

(u) Payafler granting Rs
on increment in the Scale of existing
grirde as or minimum Rs 100/,

B above. L
o (b) Pay fixed in the Higher gde at Rs 4590/- wef 01 Oct 05
Ko the stage of next abgve ie Rs
: cacmmmmmammomelaneanoen a|s ..... eemmmmecces
5 wef ’ :
: ncrement 01 Feb 06. o ' T T T T

(c) Date of next in i

(if other was in order) _(\A ')’"”“'j““""’“ o
’ RN poﬁF oL LbC
&l‘? — -
i Pay Fixed at Rs..... 4 590/‘ ....................... .
y WefQB/‘O/Q—QQf}m the scale of

A e 205016 -2950.-8 o

................................... kL’oI}, e |C'G,)

i
¥ with DN On. MU= (f bo ke Zugsise .
i W = (l’rﬁl)hz\k’f' Mittal)

EE(SOD [
Garrison Lingincer.

A
¥ Rawdidesol dlittorccountSe) (AVAA0




-— % « 2 (7 ~ ' f.‘;'“
R S " oo rynpexzil

A Sérﬁce (Revnscd l"a.v) R.uics, 2008.

e e . ‘ )
St ument of fixation of pay under Central Civ,

if any)

A\ 4
1.! [ Name of the Government Scrvant—_m A/No 14272915N Smt Indrani
* _ Bhattachatjee
2: | Designstion of the post in which pay is {0 be | LDC changed"from CSBO
. | fixed as on January 1. 2000
3 | Status (subslanlivé/ officating) Tl Substantive
4 [ Pre- revised Scale (s) of pay applicable the for | Rs 5000-150-8000/-
the post (In cuase more than one scale of
applicable for the post and these  have been | Rs 3050-75-3950-80-4590/-
merped in pursuance ol the reconunendation of ,
the Sixth CPC in a single revised scale, the scale
| of pay in which the employece was actually
drawing his pay should be specified)
15 | Existing emoluments as on January 01.2000
~ (a) Basjc pay (including Stagnatign Increments, ""’1‘;{};‘1‘5"&57-“ T

(b) Dearness pay

() ljcainess;Allowﬁ;ng: applicable aj s
AICPI average 534 (1 9827100). '
Lo gt . /.. 2

6

(@) Total existing emoluments (0 () |
\ ¢

Revised pay band and- grade pay

carrespondling to the pre-.revised schle shown at
SI'No 4 above. (In the case of HAG+and above

“the appropriate scale may. be mentioned).

A

“Pay in the revised pay band /scale in

which pay is'to be fixed as per the fitment table
attached at Annex-l

I Rs 2295/

Girade Pay 1900/

Rs 1652/~ . - T
RSBV ey RSARS
Rs 5200-202000- (PB-1)

ROT ST /A

Grade pay to be applied in terms o Ruled of
CCS'(RP) Rules, 2008 tule 4 of

9

Stepped up pay fwith reference 1o the Revised
pay of Junior, if applicable ‘(Notes 7 and 10
belowRule7 (1) of CCS (RP) Rules2008). Name

and pay of thef junior also to be indicated

1900/

distinelly 1

l’ai_\: i’ixc.d u:l._lL\‘.. 8540/‘, with 1
Grade p}\.)' of Rs. 19QQ/=wur
Ol/O‘/Oém the pay band

-of;Rs....: Q—OO’" ...... 9"0200‘ .......

v BB

i q '
Adtr/ Sr. i\'.“:‘i 80\;\)',’:\ A

' Vel

Contd/-2 v
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T 049 oneg sraam

10. RevisedApay with reference to the -
Substantive Pay in cases where the pay
fixed in the officiating Post is lower than
the pay fixed in the substantive post if
applicable (Sub Rule (2) of Rule 7). S e '_
e e i , mm%m ;
11 Personal Pay, if any (Notes 6 and 8 @'@ﬂw Am b
helow Rute 7 (1). WW IR
12" [ Revised emoluments after fixation A _1- U
. nen
R P 3 DE(‘ ? -
(a) Pay in the Revised Pay Band/Pay Rs 8540/- '
Scale B Oovnintants T o o'y e
(b) Grade Pay ‘Rs 1900/~ 1, Y
Total 10440/- -
(c ) Special Pay, if admissible (Sub Rule | -
1(C) of Rule 7) . e o
((J) Personal Pay, if admissible  (Small -
Familynorms) | _ L
(¢) Non-Practicing /‘\Ilmvnnu' if
| ndmissibic, gsuh Rule I(D)of Rule 7 +
13| Date of next increment (Rulu 9and 10Y L 01 1l 2000
and puy after grant of increment, .
Date of Increment L !'ny after Increment L
Pay in the Pay Grade Pay (whcrcvc
Band/Scale applicable) o
01 Jul 2006 10760/- 1900/-
01 Jul 2007 11090/- -do-
01 Jul 2008 11430/ -do- )
14 | Any byher relevant information. I———
. . )
i B
Date ' : M/Mm‘ 2009 Signature & l)t(lgz‘ of Head of the
Oﬁnceli (P{MNJH 17 4 v .,3 :
5 gecnr
i L PR hd -~ N

g
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Smt. Indrani Bhattacharjee : AN/VEXU@E.‘iz—
“MES A-14272915 N, LDC ‘

-To | %mﬁ
: E-in-Cs Branch ’ ' w«;&,mﬁ !‘a(ﬂmnmvﬁ*\f?e ¥ 1
HQ of MOD (Army) @3"9’%&‘% SN
Kashmir House Rajaji Marg ! ,:
New Delhi - 110011 .93 DECUY
Posting / Transfer on Compassionate Ground i ch
(Through Proper Channel) . @L‘Wah?m Be’“qm
| Rl
Respected Sir, e
1. With due respect, | the undersigned submit following for your kind Pperusal

and sympathetic consideration please.
2. ~ That Sir, | was initially appointed as Civilian Switch Board Operator (CSBO)

as temporary / casual basis on 13" August’ 1986 vide Station HQ Mésimpur
letter No. Adm/Est 42 dt. 13 August’ 1986 in Slgnal Centre Masimpur, and
subsequently my service was regularized as CSBO Gde-ll w.e. f21° Feb 1994,

3. Consequent upon regularization of service | was transferred to Station
Headquarter Shillong HQ 101 Area on Jul. 1995 and Served up to Sept. 2005.
4, - Due to pecuniary conditions, | applied for compassionate posting for Silchar

Complex. As there was no vacancy of CSBO at Masimpur, | applied for change in
’ trade in same pay grade in any office in Masimpur.

\ 5ThatS|r my appeal was accepted by the AG Branch and | was transferred to
'GE Silchar (MES) as LCD ~vide Army Head Quarter letter No.
1598,4/sep/1/2005/MP-4 (civ) (b) dt. 12" September 2005. (copy attached as

~ Appex A) |
".6. . During September 2005,.1 was drawing basic pay as CSBO Gde Il in the
scale of 3200-85-4900. On Oct 2005 while | joined GE Silchar (MES) my pay has
been fixed in the scale of LDC as 3050-75-3950-80- 4590. (Copy attached as

Appex ‘B’)
7. On September 2005 as CSBO Gde |, my basic pay was Rs. 4050 and on
joining GE Silchar my pay was fixed as Under ,
Basic Pay : Rs. 4030/-
Personal pay : Rs.  20/-
' " Rs. 4050/-
8. Mean while Govt. of India Ministry of Defence vnde letter  No.

B/44572/TBP/Smgs/4 (c)/334/D (QS) dt. 12™ August 2008 has grated me the pay
scale of Rs. 5000-150-8000 on completion 16 years of my service continuous
from 13" August' 1986. Accordingly records signals vide their letter No. 3669/CA-

5
Wy



10.

- 98-

6/T-3/TBP/SP/64 dt. 25 August 2008 mentioned that as | was completed 16 years
of continuous service on 12" August 2002, | am entitled to draw TIME BOUND
PROMOTION scale of Rs. 5000-150-8000 w.e.f. 13 August’ 2002 (Copy

attached as Appex ‘'C')
On being granted revised scale as per Para 8 above area accounts Office

- Shillong has fixed my pay as Rs. 5000/- on 13" August 2002 in the scale of 5000-

150-8000 and DNI on 01 August 2003. In this connection vide PTO No.
11/CSBO/2008 dt. 10" December’ 2008 based that my Basic pay stands Rs.

5450/- before joining MES. ‘ ,
That Sir, as per Gazettee of India No. 470 dt. 29™ August 2008 CCS

(Revised pay) Rules 2008 has been introduced and to be imp»lemented' w.ef 1
January 2006. Based on this rule | have been given understanding that my pay

would be fixed as under: :
1" Jan 2006 | Pay in'the Pay | Revised ‘ﬁéy"é?hdé T

" Revisod Basic
. B Band o Pay . Pay
Pre revised Basic pay | - Rs. 7500/~ “Rs. 1900/- “Rs. 9400/-
Rs. 4030/- N R

Where in»as' per Para 8 & 9 if | would have been remain as CSBO Gde Il my

revised Pay scale would have been as under

1" Jan 2006 Pay inthe Pay | Revised Pay Revised Basic
L Band Grade Pay Pay
Pre revised Basic pay Rs. 10140/- Rs. 4200/- Rs. 1y ayo / -
Rs. 5450/- .

11,

12.

From the above it is apparent that from Oct.2005 to Dec. 2005 | wés
drawing less Basic pay @ Rs. 1400/- PM (5400 - 4050) apart from other
allowances. Again from 1% January 2006 as per calculation 'shown in Para 10
above, | am drawing less pay of Rs. L{C)UO/— PM (14340-9400) beside other
allowances. Therefore it would be a perennial loss till my last breath. Also benefit
sanctioned by Govt. of India as mentioned in Para 8 would be in vain.

‘That Sir, in view of the above, it is also pertinent to mention ‘that, if i
would have been any vague idea of Government decision cited as
mentioned above and perennial loss of my Pay | would not submitted my

consent for transfer to MES as LDC at this cost. | also believe, Army

Head gy |
eadquarter also not lssued my transfer order as LDC wheg@n:;;?ﬁa%wmmm
e R

&

financial loss exlsts 2
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13. Therefore now i} would be my earnest prayer to your kind honour either
to revert my transfer order to signals as CSBO Gde | (in the scale of 5000-
150-8000) from MES or to'continue my service in MES in the scale of 5000-
150-8000 in PB 2 in the Grade pay of Rs. 4200 with necessary Grade
Protection. Further, it would not be out of place to mentioned that‘now a

clear vacancy of CSBO exists in Masimpur Signal center under station
Headquarter Masimpur and | may kindly be adjusted in this vacancy and

thus oblige please.

Thanking You Sir,
Yours faithfully

- . : '
Date: 15' July 2009 (Indrani Bhattacharjee)
MES-A-14272915 N, LDC
Office of Garrison Engineer Silchar

P.O. — Arunachal -788025
Dist.- Cachar, Assam

Station: Silchar

Advance Copy to

~ Director General Signals Chief Engineer

HQ Eastern Command ;

.- Signal 4 C
Army Headquarter ‘ Fort William
New Delhi — 110011 ' Kolkata — 700021

" Chief Engineer Chief Signal Officer
HQ Shillong Zone Signal Records
SE Falls Post bag — 05
Shillong-793011 Jabalpur — 482001
CWE , Adm. Commandant
HQ 137 Works Engineers Station Headquarter
Pin-914137 Masimpur - 788025
Clo. 99 APO - '

-
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Shillong Zone
Spread Eagle Falls

et bl
L | ANNEWRE14
, : Regd SDS
Tele:6706Mil) o Chief Engineer

Ly . — Shillong--11
70762/9/Adm/ Q;/'}T E1CcH) Vo '“ 0EC 2009 ON_ Aug 2009
Chief Enginéer |
HQ Eastern Command
Fort William
Kolkata-21

POSTING/TRANSFER ON COMPASSIONATE GROUND

1. An application dated 15 Jul 2009 submitted by A-14272915N Smt Indrani

Bhattacharjee,LDC of GE Silchar is fwd herewitih for your further necesssry action please

( SV Patil)

Col '

SO-1(Pers & Legat)
For Chief Engineer

Copy to :- , , : : ﬁ
~HQ 137 Wks Engrs - for info wrt your letter No 1119/803/E1C(l) dated 25 Jul 2009 '_*
C/O 99 APO
GE Silchar - for information. -
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